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Commlititee io supervise the operation
of MISA

3575 SHRI YAMUNA PRASAD
MANDAL Will the Mims-
ter of FINANCE be plessed to state-

(a) whether a high level Committee
has been constituted by Government
to supervise the operatiun of MISA
to deal with smugglers, and

(b) 1¢ 80, 1ts composition and func-
tioris®

THE MINISTER OF FINANCE
(SHRI C SUBRAMANIAM): (a)
Governiment have not constituted any
Committee to supervise the operafion
of Maintenance of International Secu-~

rity (Amehdment) Ordinance, 1974,
against the smugglers

(b) In view of (a), question does
not arise

Agreement between India ana West
Germany on technical assistance

3576 SHRI ISHAQUE SAMBEALI
Will the Mmister of FINANCE be
pleased to state

(a) whether Govermment have en-
tered into an agreement with West
Germany for technical assistance, and

(b) if so the main features there-
of?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI) (a) Yes,
Sir

(b) Under the agreement signed by
the Governments of India and the
¥Federal Republic of Germany on 31st
December 1971 the latter has agreed
to provide technical assistance to India
in various development sectors in the
shape of services of experts, equip-
ment and tramming awards for Indian
nationals The Government of the
FRG will pay the German experts’
salaries and internations] travel costs,
meet the cost of ocean transportation
of equipment and supphes pay suit-
able allowances and international tra-
vel coste and other expenses within
Germany for Indian trainees The
Government of India will meet the
local costs on payment of salames of
Indian personal, provision of materials
and equipment of indigenous manufac-
ture make available office accommo-
dation and a suitable allowance to
cover residential accommodation and
duty trips m India of experts and
arrange payment of customs duty on
mmport of specified househﬂsg, effects
and stores for the personal use of the
experts





